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Central Administrative Tribunal 
Jammu Bench, Jammu 

 
 T.A. No.8901/2020 
 (S.W.P. No.2822/2011) 

 
Monday, this the 18th day of January, 2021 

 
(Through Video Conferencing) 

 
Hon’ble Mr. Justice L. Narasimha Reddy, Chairman 

Hon’ble Mr. Pradeep Kumar, Member (A) 
 

1. Ghulam Mohammad Lone, Age 47 years S/o Abdul Ahad 
Lone, R/o Nowpora, Baramulla.  Pump Attendant. 

2. Nazir Ahmad Shah, Age 51 Years, Sone of Haji Assadullah, 
Resident of Ompora, Budgam.  Pump Operator. 

3. Gh. Nabi Guru, Age 45 years, Son of gh. Qadir guru, 
Resident of Suresh, Ganderbal.  Assistant Motorman. 

4. Mohd Shafi Mir, Age 48 Years, Son of Gh. Hassan Mir, 
Resident of Manigam, Baramulla.  Assistant Lineman. 

5. Mohd. Sultan Bhat, Age 49 Years, Son of Mohd. Anwar 
Bhat, Resident of Pakwara, Rafia-Abad, Baramulla.  
Assistant Lineman. 

6. Fayaz Ahmad Bhat, Age 45 Years, Son of Gh. Mohd Bhat, 
Reside3nt of Wanigam, Shopian.  Works Supervisor. 

7. Ghulam Hassan Wani, Age 50 years, Son of gh. Ahmad 
Wani, Resident of Goosu Pulwamma.  Assistant Lineman. 

8. Ab. Gani Malik, Age 50 Years, Sone of Ab. Kareem, 
Resident of Astangu, Bangipora.  Assistant Lineman. 

9. Mohd. Yaqob Gania, Age 43 Years, Son of Mohd. 
Saidullah, Resident of Banghiall-Devsar, Kulgam.  
Assistant Lineman. 

10. Mushtaq Ahmad Shah, Age 49 years, Son of Dilwar Shah, 
Resident of Churath, Kulgam.  Assistant Lineman. 

11. Ashiq Hussain Lone, Age 47 years, Son of Shazullah Lone, 
Resident of Chokibal.  Assistant Lineman. 

12. Mohd. Afzal Mali, Age 49 Years, Sone of Gh. Mohd Malik, 
Resident of Ghlgam, Kupwara.  Assistant Lineman. 

13. Ab. Khaliq Wani, Age 53 Years, Sone of Mohd Sultan, 
Resident of Sumbal, Sonawari.  Works Supervisor. 

14. Mohd. Ramzan Khan, Age 50 Years, Son of Gh. Mohd 
Khan, Resident of Shakwari.  Assistant Lineman. 
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15. Abdul Hamid Wani, Age 50 Years, Son of Abdul Ahad 
Wani, Resident of Sarnal, Anantnag.  Assistant Lineman. 

16. Ghulam Hassan Sheikh, Age 48 Years, Son of Gh. Ahmad, 
Resident of Tangmarg.  Assistant Lineman. 

17. Gh. Nabi Bhat, Age 49 Years, Son of Mohd Subhan Alm, 
Resident of Tangmarg.  Assistant Lineman. 

18. Abdul Ahad Reshi, Age 43 Years, S/o Khazir Mohammad, 
R/o Mutai Hama Kulgam.  Assistant Lineman 

...Applicants 
(Mr Javaid Hameed, Advocate) 

 
 

Versus 
 

 

1. State of Jammu and Kashmir through Commissioner Cum 
Secretary to Government Public Health Engineering 
Department, Civil Secretariat, Jammu/Srinagar. 

2. Chief Engineer, Public Health Engineering Department 
Kashmir Srinagar. 

3. Executive Engineer, PHE Rural Water Supply Division, 
Ganderbal. 

4. Executive Engineer, PHE Division Rural Mechanic, 
Srinagar. 

5. Executive Engineer, PHE Division, Baramulla. 
6. Executive Engineer, PHE Division, Shopian. 
7. Executive Engineer, PHE Division, Bandipora. 
8. Executive Engineer, PHE Division, Qazigund. 
9. Executive Engineer, PHE Division, Kupwara. 
10. Executive Engineer, PHE Division, Sopore. 
11. Executive Engineer, PHE Mechanical North Sopore. 
12. Executive Engineer, PHE Division, Bijbehara. 
13. Executive Engineer, PHE Division, Tangmarg. 
14. Executive Engineer, PHE Division, Kulgam. 

...Respondents 
(Mr. Rajesh Thapa, Deputy Advocate General) 
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O R D E R (ORAL) 

 
Mr. Justice L. Narasimha Reddy: 
 

 Learned counsel for applicants submits that the T.A. has 

become infructuous. It is accordingly dismissed as infructuous. 

There shall be no order as to costs. 

 

( Pradeep Kumar )         ( Justice L. Narasimha Reddy ) 
   Member (A)               Chairman 
 

January 18, 2021 

/sunil/dsn/sd/shakhi 

 

 

 

 

 


